IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

30.01.2025

INotified

Court amount
to be
paid

Case No.

Rejec

Status

1 |p MALLICK  |7536/2025(30.01.2025 |RVWPET/24/2009 | v
‘2 SanoRT KOMER 7547/2025‘30.01.2025 ABLAPL/655/2025 ‘10 ‘ ‘c ‘
3 [B saHOO |7556/2025(30.01.2025 |ABLAPL/736/2025 |10 | c |
4 |P CH PARIJA [7561/2025(30.01.2025 |CONTC/3921/2024 |10 | c |
‘5 e ‘7565/2025‘30.01.2025 ABLAPL/750/2025 ‘10 ‘ ‘c ‘
6 |7 R NAYAK  |7568/2025(30.01.2025 |RSA/473/2004 |7 | CE
7 |7 R NAYAK  [7570/2025(30.01.2025 |FA/186/1973 |7 | CE
'8 |A K MANTRY |7576/2025(30.01.2025 [WP(C)/909/2025 |7 | CE
9 |p BISWAL |7578/2025(30.01.2025 |CONTC/5482/2024 |10 | c |
10 |A K MANTRY |7581/2025(30.01.2025 |WP(C)/926/2025 |7 | S
11 |K C PRADHAN |7582/2025(30.01.2025 |CRLMC/3224/2022 |10 | c |
12 |A K MANTRY |7583/2025|30.01.2025 [WP(C)/907/2025 |7 | v
13 |H JENA |7584/2025|30.01.2025 |RVWPET/142/2024 |10 | c |
14 |A K MANTRY |7586/2025(30.01.2025 |WP(C)/925/2025 |7 | R
15 |S R OJHA 17589/2025|30.01.2025 |MACA/791/2019 0 | c |
16 |s 17591/2025(30.01.2025 |FAO/551/2024 0 | c |
17 |KISHTISH 17592/202530.01.2025 |WP(C)/2587/2025 |10 | c |
18 |Y DAS 17593/202530.01.2025 |WP(C)/18433/2014 |7 | v
19 |KISTISH 7596/202530.01.2025 |[WP(C)/2574/2025 |10 | c |
[PRADTPTA ' ‘ ‘
20 |KUMAR 7603/2025(30.01.2025 (C) /2330/2025 |10 c
PATTANAYAK
21 [B BEHERA 17605/202530.01.2025 |WP(C)/5205/2021 |7 | v
22 |B BEHERA 17607/2025|30.01.2025 [WP(C)/5207/2021 |7 | v
23 |s C BISWAL |7609/2025(30.01.2025 |ABLAPL/9992/2021 |7 | v
24 |B BEHERA 17612/2025|30.01.2025 |BLAPL/6975/2022 |7 | R
25 |P K BARIK  |7616/2025(30.01.2025 |CRLMC/4696/2024 |7 | v
26 |P K MISHRA |7623/2025(30.01.2025 |WP(C)/11344/2023 |10 | c
27 |s NAYAK 7626/2025|30.01.2025 |WP(C)/31704/2024 |10 | c |
28 |A K JATI 17627/2025|30.01.2025 |CRLMC/2825/2023 |7 | o
29 |P K MISHRA |7630/2025(30.01.2025 |[WP(C)/1678/2025 |7 | CH
30 |JYOTIRMOY  [7634/2025(30.01.2025 [WP(C)/1626/2025 |10 | c |




IMOHAPATRA

|

| |
31 |K DANG 17636/202530.01.2025 |ABLAPL/790/2025 |7 | v
32 |T SWAIN 17640/202530.01.2025 [WP(C)/6100/2023 |7 | v
33 |P K DASH 17645/202530.01.2025 [WP(C)/2454/2014 |7 | v
34 |L D SAHOO  |7646/2025(30.01.2025 |WP(C)/37810/2021 |7 | v
35 |a DAS 17647/202530.01.2025 [WP(C)/6702/2023 |7 | v
36 |N SWAIN 17649/2025|30.01.2025 |WP(C)/3488/2014 |7 | u |
DR. TAPAN ‘ ‘
37 |KUMAR 7652/2025(30.01.2025 |[WP(C)/24144/2024 |7 U
PRADHAN
38 |D K BEHERA |7653/2025(30.01.2025 |[WP(C)/23099/2021 |7 | v
39 |P K MOHANTY [7654/2025(30.01.2025 [WP(C)/24827/2024 |7 | o
40 |K P MOHANTY |7655/2025(30.01.2025 |RSA/30/2007 |7 | CE
41 |M R BADAJENA |7656/2025(30.01.2025 |CRMC/4099/2001 |7 | CE
42 |D K JENA 17658/2025(30.01.2025 |WP(C)/19024/2022 |7 | CE
43 | K MALLICK |7660/2025(30.01.2025 |[WP(C)/1874/2008 |7 | CE
44 |D K MALLICK |7661/2025(30.01.2025 |[WP(C)/1523/2025 |7 | v
45 |P K MISHRA |7662/2025[30.01.2025 |0JC/1118/1991 |7 | R
46 |S SATAPATHY |7663/2025(30.01.2025 |CRLA/355/2015 |7 | .
47 |D K MALLICK |7664/2025|30.01.2025 |ABLAPL/709/2025 |7 | .
48 |M K PANI 17667/2025|30.01.2025 |CRMC/3055/2001 |7 | .
49 |R K NAYAK  |7669/2025|30.01.2025 |[WP(C)/28263/2024 |7 | .
50 [oanod KOMBR 19691/2025130.01.2025  |mBLAPL/861/2025 |7 U
51 | S rngy |7677/2025(30.01.2025 WP (C)/2391/2025 10 c
52 |M GIRI 17681/2025(30.01.2025 |[RSA/201/2007 |7 | R
53 |G R PATRA  |7683/2025(30.01.2025 |ABLAPL/767/2025 |7 | u |
54 |B BARIK 17684/202530.01.2025 |WP(C)/32665/2024 |10 | c |
55 |M R ROUTRAY |7685/2025(30.01.2025 |[WP(C)/31822/2024 |7 | v
56 |B BARIK 17686/202530.01.2025 |WP(C)/32658/2024 |10 | c |
57 |J C BARAL  |7687/2025(30.01.2025 |WP(C)/1307/2025 |7 | v
58 |B BARIK 17689/202530.01.2025 |WP(C)/32607/2024 |10 | c |
59 |P K JENA 17691/2025|30.01.2025 |WP(C)/31434/2024 |10 | c |
60 |P K JENA 17692/2025|30.01.2025 |WP(C)/31426/2024 |10 | c |
61 |P K JENA 17693/2025(30.01.2025 |WP(C)/31062/2024 |10 | c |
62 |R K MOHANTY |7695/2025(30.01.2025 [WP(C)/2594/2025 |10 | c |
63 [0 PV 7697/2025(30.01.2025 |WP(C)/2379/2025 |10 c
64 |D.K. DEHURY |7698/2025(30.01.2025 [WP(C)/2219/2025 |10 | c |
65 |norar 7699/2025(30.01.2025 |WP(C)/1892/2025 |10 c
66 | 7700/2025(30.01.2025 |WP(C)/1828/2025 |10 c
67 oo 7701/2025(30.01.2025 |WP(C)/1698/2025 |10 c




BASUDEV

68 | nnik 7702/2025(30.01.2025 |WP(C)/1665/2025 |10 C

69 |B BARIK 17708/2025(30.01.2025 |[WP(C)/1425/2025 |10 | c |
BASUDEV

70 7718/2025(30.01.2025 WP (C)/71/2025 10 C
BASUDEV

A e 7719/2025(30.01.2025 |WP(C)/181/2025 10 c

72 |B P TANGA  |7721/2025|30.01.2025 |[WP(C)/961/2025 0 | c |
ARUN KU

73Ty 7724/2025(30.01.2025 |WP(C)/498/2025 10 c

74 |J K MOHANTY |7726/2025|30.01.2025 |WP(C)/852/2025 0 | c |
BASUDEV

75 |k 7732/2025(30.01.2025 |WP(C)/532/2025 10 c

76 |ARUN KU SAHU|7736/2025|30.01.2025 [WP(C)/324/2025 0 | c |
BISWAJIT

77 | oanoo 7740/2025(30.01.2025 |WP(C)/719/2025 10 c
BISWAJIT

78 | oo 7741/2025(30.01.2025 |WP(C)/698/2025 10 c
BRAJA MOHAN

79 |oaRANGT 7747/2025(30.01.2025 |WP(C)/30744/2024 |10 c

80 |s JENA 17752/2025(30.01.2025 |WP(C)/14454/2022 |10 | c

81 |J K MOHANTY |7756/2025(30.01.2025 [WP(C)/425/2025 0 | c

82 |P BEHERA 17757/2025|30.01.2025 |WP(C)/2610/2025 |10 | c

83 |A PATI 17759/2025(30.01.2025 |CRLMC/3709/2024  [10 | c |

84 |D sSAMAL 17760/2025(30.01.2025 |CRLMC/4775/2024 |10 | c |

85 |S R OJHA 17769/2025(30.01.2025 |FAO/539/2024 0 | c

86 |A SRHOO 17772/2025|30.01.2025 |BLAPL/582/2025 0 | c

87 |UP BAG (7774/2025(30.01.2025 [BLAPL/13110/2024 [10 | c |

88 |N PODDAR 17778/2025|30.01.2025 |BLAPL/627/2025 0 | c |

189 |s NAYAK 17782/2025|30.01.2025 |WP(C)/1441/2025 |10 | c |

90 |B K PATI |7806/2025|30.01.2025 |RVWPET/185/2024 |10 | c |

91 |P K MOHANTY |7808/2025(30.01.2025 [WP(C)/15724/2024 |10 | c |

92 |U P BAG 17811/202530.01.2025 |WP(C)/25868/2024 |10 | c |

93 |P K PATRA  |7814/2025(30.01.2025 [WP(C)/31573/2024 |10 | c |
ACHYUTANANDA

94 | ranark |7815/202530.01.2025 |WP(C)/30147/2024 |10 c

95 |PK MISHRA  [7819/2025(30.01.2025 |ABLAPL/5198/2024 |10 | c |

96 |SK BEHERA  |7820/2025(30.01.2025 |ABLAPL/1376/2024 |10 | c |
RAKESH KUMAR

97 |RoUTRAY 7821/2025(30.01.2025 |ABLAPL/4326/2024 |10 c
RAKESH KUMAR

98 | ouTRAY 7822/2025(30.01.2025 |ABLAPL/4326/2024 |10 c

99 |S K SAHOO  |7842/2025(30.01.2025 |TRP(C)/168/2017 |10 | c |

1100 [P K DAS 17849/2025|30.01.2025 |MATA/5/2020 0 | c |

101 [P K DAS 17850/2025|30.01.2025 |MATA/5/2020 0| c |

1102 |L BHOI 17854/2025(30.01.2025 |[WP(C)/1420/2025 |10 | c |

103 |H K PANDA  |7862/2025(30.01.2025 |CRP/23/2024 0 | c |




104 |[S K SAMIM  |7867/2025(30.01.2025 |CRP/3/2025 0| c |
1105 [U P BAG 17869/2025(30.01.2025 |WP(C)/16765/2019 [10 | c |
1106 [U P BAG 17871/2025(30.01.2025 |[WP(C)/16237/2019 [10 | c |
107 |A K MOHANTY |7875/2025(30.01.2025 |BLAPL/13047/2024 |10 | c |
1108 |G K ROUT 17880/2025(30.01.2025 |BLAPL/5879/2024  [10 | c |
1109 [U P BAG 17881/2025(30.01.2025 |BLAPL/13106/2024 [10 | c |
1110 [M DAS 7889/2025(30.01.2025 |[BLAPL/12068/2023 [10 | c |
111 R K PATNAIK |7890/2025(30.01.2025 |ABLAPL/6361/2024 |10 | c |
1112 |S BARIK 17891/202530.01.2025 |RSA/181/2023 0 | c |
113 B C PANDA  |7892/2025(30.01.2025 |ABLAPL/649/2025 |10 | c |
114 |P BEHERA 17896/202530.01.2025 |RSA/337/2010 0 | c |
115 [B P BISWAL |7897/2025(30.01.2025 |ABLAPL/841/2025 |10 | c |
116 |P K BEHERA |7898/2025(30.01.2025 |WP(C)/33204/2024 |10 | c |
117 K N SAHOO  |7905/2025|30.01.2025 |ARBP/85/2023 0 | c |
118 |S K BEHERA |7910/2025(30.01.2025 |[WP(C)/14454/2022 |10 | c |
‘119 ronIAR ‘7917/2025‘30.01.2025 WP (C) /1819/2025 ’10 ‘ ‘c ‘
1120 |S BISWAL 17920/2025|30.01.2025 |WP(C)/2037/2025 |10 | c |
121 |J K MOHANTY [7921/2025(30.01.2025 [WP(C)/308/2025 0 | c |
122 |B MISHRA 7922/2025|30.01.2025 |WP(C)/2605/2025 |10 | c |
123 |6 D MALLICK |7924/2025(30.01.2025 [WP(C)/1890/2025 |10 | c |
124 |S K PARDHI |7925/2025|30.01.2025 |TRP(C)/263/2024 |10 | c |
125 |D D MOHANTY |7926/2025(30.01.2025 [WP(C)/2937/2025 |10 | c |
126 |T K NAYAK  [7927/2025(30.01.2025 [WP(C)/2363/2025 |10 | c |
127 |T K NAYAK  [7929/2025(30.01.2025 [WP(C)/2308/2025 |10 | c |
128 [K DANGA 17930/2025(30.01.2025 |WP(C)/13421/2009 |7 | CE
129 [P K JENA 17931/2025(30.01.2025 |WP(C)/1066/2025 |10 | c |
130 [B K PARDHI  [7932/2025(30.01.2025 [WP(C)/1674/2025 |10 | c |
131 |P BEHERA 17939/2025(30.01.2025 |[WP(C)/28805/2022 |10 | c |
132 [G.K.NANDA  [7940/2025(30.01.2025 |[WP(C)/29147/2022 |10 | c |
133 |G K NANDA  [7941/2025(30.01.2025 |[WP(C)/29151/2022 |10 | c |
134 M R BARIK  |7942/2025(30.01.2025 |CONTC/5149/2024 |10 | c |
135 N K ROUT 17943/2025(30.01.2025 |CONTC/7880/2024 |10 | c |
136 [N K ROUT 17944/2025(30.01.2025 |CONTC/7794/2024 |10 | c
1137 M NAIK 17945/202530.01.2025 |WP(C)/3461/2019 |10 | c |
1138 M NAIK 17947/202530.01.2025 |[WP(C)/2734/2019 |10 | c |
1139 B SAMAL 17948/202530.01.2025 |CONTC (CP)/450/2017[10 | c |
1140 |G SUNDAR 17949/202530.01.2025 |[WP(C)/22350/2017 |10 | c
141 |G SUNDAR 17950/202530.01.2025 |WP(C)/22358/2017 |10 | c
142 |s K RATH 17951/2025(30.01.2025 |WP(C)/2202/2025 |10 | c |
143 |S K RATH 17952/2025(30.01.2025 |WP(C)/1644/2025 |10 | c |
144 |S K RATH 17953/2025|30.01.2025 |WP(C)/1689/2025 |10 | c |
1145 |S K RATH |7954/2025|30.01.2025 |WP(C)/1660/2025 |10 | c |
146 |K PARIDA |7955/2025|30.01.2025 |WP(C)/2280/2025 |10 | c |




1147 [K PARIDA 17956/2025(30.01.2025 |[WP(C)/2181/2025  [10 | c |
148 |A K PANDA  [7957/2025(30.01.2025 [WP(C)/7418/2016 |10 | c |
149 [N CH SINHA |7958/2025(30.01.2025 [WP(C)/2474/2025 |10 | c |
1150 [K PARIDA 17959/2025(30.01.2025 |WP(C)/33161/2024 [10 | c |
151 [K PARIDA 17960/2025(30.01.2025 |[CONTC/4449/2024  [10 | c |
152 M R BARIK  |7961/2025(30.01.2025 [WP(C)/5184/2024 |10 | c |
153 M R BARIK  |7962/2025(30.01.2025 |CONTC/5176/2024 |10 | c |
154 M R BARIK  |7963/2025(30.01.2025 |CONTC/5150/2024 |10 | c |
155 M R BARIK  |7964/2025(30.01.2025 |CONTC/5183/2024 |10 | c |
156 M R BARIK  |7965/2025|30.01.2025 |CONTC/5182/2024 |10 | c |
157 [N K ROUT 17967/202530.01.2025 |CONTC/8188/2024 |10 | c |
158 |G C BARIK  [7969/2025(30.01.2025 |CONTC/6701/2024 |10 | c |
159 RK MALLICK |7970/2025(30.01.2025 |ABLAPL/683/2025 |10 | c |
1160 |DP DASH (7971/2025|30.01.2025 |ABLAPL/675/2025 |10 | c |
161 |G JAYSINGH |7972/2025(30.01.2025 [WP(C)/1361/2025 |10 | c |
162 |>oon KUMAR 19974/2025130.01.2025  we(C)/1856/2025 |10 c
163 RK MALLICK |7975/2025(30.01.2025 |ABLAPL/673/2025 |10 | c |
164 |oon KUMAR 19976/2025130.01.2025  We(C) /186072025 |10 c
1165 |S BHUYAN 17977/2025|30.01.2025 |WP(C)/1861/2025 |10 | c |
1166 |o PANDA 17979/2025|30.01.2025 |ABLAPL/691/2025 |10 | c |
167 |H K MOHANTA |7980/2025|30.01.2025 |[WP(C)/970/2025 0 | c |
168 [0 o 7995/2025/30.01.2025 (WP (C)/1688/2025 |7 U

169 o 7996/202530.01.2025 WP (C)/2382/2025 |7 U

170 ﬁéﬂiﬁTy 7997/2025(30.01.2025 |WP(C)/2384/2025 |7 U
171 [J. C. BARAL [7998/2025(30.01.2025 |WP(C)/905/2025 |7 | CE
1172 [J. C. BARAL [7999/2025(30.01.2025 |[WP(C)/1391/2025 |7 | CE
1173 [J. C. BARAL (8000/2025(30.01.2025 |[WP(C)/1394/2025 |7 | R
174 |J. C. BARAL [8001/2025(30.01.2025 [WP(C)/1000/2025 |7 | u |
1175 |J. C. BARAL (8002/2025(30.01.2025 |WP(C)/997/2025 |7 | v
1176 |SURENDRA DAS |8003/2025(30.01.2025 |WP(C)/2393/2025 |7 | v
1177 |SURENDRA DAS |8004/2025(30.01.2025 |WP(C)/2559/2025 |7 | v
| | | Total 11620

NIC




